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 sions)  published  in  Notificae  gether  with  an  explanatory
 tion  No.  8.0,  6i5(E)  in  memorandum.
 Gazette  of  India  dated  the
 6th  September,  1976,  under  (ii)  G.S.R.  87800  and  80968)
 section  296  of  the  Income-tax,  Published  in  Gazette  of
 Act,  96i.  {Placed  in  Lib-  India  dated  the  25th  Sep-

 an  explanatory  memoran-
 (c)  A  copy  each  of  the  following  dum,

 Notifications  (Hindi  and  Eng-  [Placed  in  Library.  See  No,  LT-
 lish  versions)  under  section  (11372/ 76}.
 359  Custo:
 1962-  of  et

 imal  ASE  ANNUAL  REPORT  OF  KHADI  AND  VILLAGE
 InpusTRiEs  COMMISSION,  BoMsay  FoR

 rh)  G.S.R.  785(E)  published  in  1974-75.  wiITH  STATEMENT  FOR  DELAY
 Gazette  of  India  dated  the  THE  MINISTER  OF  STATE  IN
 3rd  September,  ‘1976,  to-  THE  MINISTRY  OF  INDUSTRY
 gether  with  an  explanatory  (SHRI  A  P  SHARMA)  I  beg  to  lay
 memorandum  on  the  Table  |

 ai)  GSR  1357,  published  in  60  A  coby  96  the)  Annual,  Report,
 Gazette  of  India  dated  the  (Hind:  and  English  versions)
 I8th  September,  1976,  to-  of  the  Khadi  and  Village  In-
 gether  with  an  explanatory  dustries  Commission,  Bombay,
 memorandum  for  year  1974-75,  under  sub-

 section  (3)  of  section  24  of
 (iit)  GSR  358  published  in  the  Khad:  and  Village  Indust-

 Gazette  of  India  dateg  the  ries  Commission  Act,  7956
 8th  September,  976  to-  along  with  the  Statistical
 gether  with  an  explanatory  Statement

 memorandom  (qu)  A  statement  (Hind:  and  Eng-
 (av)  GSR.  82(E)  published  in  lish  versions)  showing  rea-

 Gazette  of  India  dated  the  8008  for  delay  m  laying  the
 Z3rd  September,  ‘1976,  to-  above  report
 gether  with  an  explanatory  [Placed  in  Library  See  No  LT
 memorandom  ‘11373/76)

 (v)  Geni  oh  eae  aaa  Pes  CENTRAL  WAREHOUSING  CORPORATION

 \st  October,  1976,  together  (3RD  AMENDMENT)  Ruts,  1976,  ANNUAL
 EPORTS  OF  CENTRAL  FISHERIES  CORPO- with  an  explanatory  memo-  REPorTs

 randum  RATION  Lrp  FoR  97273  &  973  74,
 Gusarai  DrvssiHaN  INAMS  ABOLITION

 [Placed  in  Library  See  No  LT-  (ist  AMFNDMFNT)  RULES,  1976,  GUJARAT
 L37/76]  SURVIVING  ALIENATIONS  ABOLITION

 (COMPENSATION  BONDS)  I8T  AMEND-
 (d)  A  copy  each  of  the  following  MENT  Rutes,  ‘1975,  ANd  STATEMENTS

 Notifications  (Hindi  and  Eng  FOR  AFORESAID  PAPERS  AND  ANNUAL
 RePoRt  OF  CENTRAL  WAREHOUSING

 lush  versrons)  issued  under  the  CORPORATION  FOR  975  76
 Central  Excise  Rules,  944

 Gi)  GSR  793(E)  published  in
 Gazette  of  India  dated  the

 ‘THE  MINISTER  OF  STATE  IN  THE
 MINISTRY  OF  AGRICULTURE  AND
 IRRIGATION  (SHRI  ANNASAHEB  P.

 Sth  September  976  and  «I  to  lay  on  the  Table—
 GSR  805(E)  published  in

 SHINDE):
 I

 beg
 to

 lay

 Gazette  of  Indta  dated  the  a)  A  copy  of  the  Central  Ware-
 6th  September,  1976,  to-  housing  Corporation  (Third


